
 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, AT CHENNAI 
 

Original Application No. 1 of 2024 

 
 

Tribunal on its own motion SuoMotu 

based on the news item published in  

Dinamalar E – Edition dated 01.01.2024  

under the caption “SEWAGE MIXED  

IN THEPPAKULAM IS FEARED TO  

BE A HEALTH HAZARD”  
 

 

AND 
 

1. The District Collector, 

Sivagangai District, 

Tamil Nadu – 630 562. 
 

2. Tamil Nadu Pollution Control Board, 

Rep.by its Member Secretary,  

No. 76, Mount Salai, Guindy, 

Chennai – 600 003. 
 

3. The Commissioner  

Sivagangai Municipality, 

Tamil Nadu – 630 562.          

 

…Respondents 
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Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 





















 

BEFORE THE HON’BLE NATIONAL GREEN 

TRIBUNAL SOUTHERN ZONE,  

AT CHENNAI 
 

Original Application No.1 of 2024 (SZ) 
 

 

 

Tribunal on its own motion SuoMotu 

based on the news item published in  

Dinamalar E – Edition dated 01.01.2024  

under the caption “SEWAGE MIXED  

IN THEPPAKULAM IS FEARED TO  

BE A HEALTH HAZARD”  

 
 

Vs 

 
1. The District Collector, 

Sivagangai District, 

Tamil Nadu – 630 562. 
 

2. Tamil Nadu Pollution Control Board, 

Rep.by its Member Secretary,  

No. 76, Mount Salai, Guindy, 

Chennai – 600 003. 
 

3. The Commissioner  

Sivagangai Municipality, 

Tamil Nadu – 630 562.          

 

…Respondents 

 

 

REPORT FILED ON BEHALF OF THE 

FOURTH RESPONDENT – TAMIL NADU 

POLLUTION CONTROL BOARD 

 

 

Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 

 

 

                              

Date: 13.11.2024 

 

 

 

Date of hearing on: 14.11.2024 


